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Deficit Finaocing in States

2889. DR. A. G. SONAR : Will the
Minister of FINANCE be pleased to state :

(a) whether it is also a fact that
Government advised the States to avoid
deficit financing ;

(b) whether it is also a fact in spite of
this certain States continue to withdraw
money from the Reserve Bank of India :
and

(c) if so, the names of such States ?

THE DEPUTY MINISTER AND
MINISTER OF FINANCE, (SHR1
MORARIJI DESAI): (a) and (b). Yes,
Sir.

(c) The Governments of Assam, Bihar,
Kerala, Madras, Orissa and Rajasthan are
currently running unauthorised overdrafis
on the Reserve Bank.

Smuggling of Indian Sarees into Ceylon

2890. SHRI HIMATSINGKA :
SHRI S. K. TAPURIAH :

Will the Minister of FINANCE be
pleased to state :

(a) whether Government's attention has
been drawn to the large scale smuggling of
Indian sarees into Ceylon ;

(b) whether it Is a fact that some of
the smuggled sarees had also been seized
by the Ceylonese authorities during the
last 3 months ;

(c) if so, the detalls of the smuggled
sarees seized by the autborities during the
above period ; and

(d) the reaction of Government with a
view o preventing smuggling of sarces oyt
of India ?
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THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI!
MORARJ! DESAI): (a) The Govern-
ment are gware that there is some smuggl-
ing of Indian sarees to Ceylon.

(b) end (c). The Government have no
informatios about seizures, if any, made by
the Goverament of Ceylon.

(d) The custums formations on the
South East coast have been alerted to
check such smuggling

Purchases of Sisal and Ropes for
Defence Requirements

2891. SHRI K. P. SINGH DEO:
Will the Minister of WORKS, HOUSING
AND SUPPLY be pleased to state :

(a) whether Government are purchas-
ing sisal and ropes for Defence reuuire-
ments ;

(b) whether Directorate-General, Supp-
lies and Disposals are purchasing through
agents who are charging higher prices than
those charged by the States Governments,
who manufacture the products ;

(c) whether the Government of Orissa
have offered to the Directorate-General,
Supplies and Disposals to accept purchase
of sisal and ropes at a negotiated price :
and

(d) if so, the reaction of Government
thereto ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WOKKS, HOUSING
AND SUPPLY (SHRI IQBAL SINGH) :
(a) Yes, 8ir. Ministry of Defence is buy-
ing its requirements of Sisal and ropes
through the D.G.S. & D.
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(b) D.GS.&D, are buying from the
suppliers who as for as known. are them-
selves manufacturers and not agents of the
State Goveroments. No offer has ever
been received from any State Governments,
although tender enquiries are issued to
them.

(¢) No, Sir.

(d) Tn view of (c) above, the question
does not arise.

Loans given to Companies by Banks

2892. SHR! JYOTIRMOY BASU :
Will the Minister of FINANCE be pleased
to state :

(a) the names and description of the
Companies which have been granted loans
and advances by the Centra! Bank of India,
Punjab National Bank, Bank of India. Uni-
ted Commercial Bank and Bank of Baroda,
from 1965-66 to 1967-68, year wise ;

(b) the amount of loans and advances
granted by the above mentioned Indian
scheduled bank to each Company from
1965 66 to 1967-68, year-wise ; and

(c) the total amount of loans and
advances granted by the above mentioned
Indian scheduled banks to small scale in-
dustries during the above period ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) and (b). Accord-
ing to banking practice and usage, the
commercial banks do not disclose the
delails of their transactions with indivi-
dual clients.

(Rs. crores)

Outstanding as on 31st March

1965 1966 1967
1. Central Bank of India 6.13 6.91 17.47
2. Bank of India 2.21 272 481
3. Punjab National Bank 469 5.68 10.19
4. United Commercial Bank 3.85 3.39 764
5. Bank of Baroda 2.08 243 5.61






